THE GAUHATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.VII-142/2007/5511/A

From - Shri Septarshi Garg |
Jt.R(fl};le_f'a[ Vianano.,
Gauhat: Hign Court,
Guwahati,

To, smti. Mridu Crance Baraoion,

Judge, Designated Court,
Assam, Guwahati,

i

Datec Guerahati, the Q \ June, 2023,

Sub:- Casual leave.
Ref:- No. JDC/181 dated 19.06 20773,
Madam,

With reference to the sbove, | am directee 1o inform you that your prayer for

casual leave on 21.06.2023, has becn granted.

Yours fannfully,

= cd /-
JT. REGISTRAR (VIGILANCE)

Memo NO.HC.VII-142/2007/5512/ dated , A\=0{— 20273

Copy to.

- The Project Maragor, Georet Hick Croe

JT. REGISYRAR (VIGILANCE)




